SATARKAR, SHRI VISHWAS
(BHARATIYA JANATA PARTY - PRIOL)

Name of Father

Date of Birth

Place of Birth

Marital Status
Educational Qualifications
Permanent Address

Positions Held
June 1999

1999 - 2001

1999 - 2002

Shri Ramnath Satarkar
2 January 1965

Keri, Ponda — Goa
Married

B .Com., LL.B.

House No. 12, Kalajir,
Keri, Ponda — Goa

Member, Third Legislative
Assembly of the State of Goa
Secretary, Opposition Legislative
Wing

Member, Estimates Committee
Member, Rules Committee

Member, Select Committee on the Goa
Ground Water Regulation Bill, 2001

Chairman, Goa Handicrafts Rural and
Small Scale Industries Development
Corporation

Vice Chairman, Goa Planning Board
Vice Chairman, Goa School Advisory
Board

Vice Chairman, Electricity Advisory
Board

Whip, Bharatiya Janata Party
Member, Committee of Privileges
Member, House Committee on Control
on the manufacture of drugs by Goa



Antibiotics and Pharmaceuticals
Limited

Elected Member on Zilla Panchayat,
North Goa District

Member, Select Committee on Bill No.
10 of 2000 -The Goa Agricultural
Tenancy, (Validation of Appointment
and Proceedings) Bill, 2000

Member, Demands-Related Ad hoc
Committee on Law

June 2002 : Re-elected to the Fourth Goa Legislative
Assembly of the State of Goa

12 June 2002 : Elected Speaker, Goa Legislative
Assembly of the State of Goa

2002 - 2003 : Chairman, Rules Committee
Chairman, Business Advisory
Committee
Member, State Library Council of
Legislative Assembly

Social and cultural Activities :  Writing essays, poems and knowledge
of Goan Folk Dance

Favourite Pastime and Recreation: Reading, listening to Indian Classical
Music

Sports and Clubs : Cricket

Countries Visited : Namibia, France, New York and
Malaysia

ELECTION RESULT OF 21-PRIOL ASSEMBLY CONSTITUENCY

Total Votes polled : 19416
Total votes received : 8071
Election won with the margin of votes : 1662



